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O R D E R 

 
17.03.2020  It is represented on behalf of the Appellant that the Counsel 

for the Appellant is engaged to argue this Appeal only recently and hence a short 

adjournment is prayed for. Acceding to the said request, the matter is directed 

to be listed on 18th March, 2020. 

 

                [Justice Venugopal M.]
     Member (Judicial) 

 

 
 
 

(Kanthi Narahari) 
Member(Technical) 
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